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Maintenance of Provident Fund Ac-
counts by Public Sector Financial
Institution

1138. SHRI ASHIS SEN: Will the
Minister of FINANCE be pleased to
state:

(a), whether 28 Public = Setcor
Banks, Reserve Bank of India, Life
Insurance Corporation of India,
Industrial Development Bank of India,
National Bank of Agricultural Re-
construction and Development, Gene-
ral Insurance Corporation of India and
Unit Trust of India maintain Provi-
dent Fund Accounts of their respective
employees and officers; and

(b) if so, what are the total out-
standing balances (inclusive of inter-
est) in each of these institutions sepa-
rately classified into Employers’ con-
tribution and Employees contribution?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
DALBIR SINGH): (a) and (b) The
information is being collected and
will be laid on the Table of the House.

Demand to constitute National Com-
mission for Women

1139. SHRI R. T. GOPALAN: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that various
women’s organisations have demanded
that the work pertaining to the consti-
tution of a national commission for
women should not be left to Govern-
ment alone;

(b) if so, whether Government pro-
pose to make a panel for the purpose;
and

(c) if so, what are the details
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-
RESOURCE DEVELOPMENT (DE-
PARTMENT OF YOUTH AFFAIRS
AND SPORTS) WITH ADDITIONAL
CHARGE OF THE MINISTER OF
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STATE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF WOMEN
AND CHILD DEVELOPMENT) (MS.

MAMATA BANERJEE): (a) Yes,
Sir.
(b) and (c) Under the National

Commission for Women Act, 1990,
there is no provision to make a panel
for the work of constituting the Na-
tional Commission for Women. The
powers to constitute the
Commission  for Women are
vested with the Central Government
under Clause 3(1) of the Act. As such
the Government does not propose to
make a panel for the purpose.
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